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Abolition Licences for Agriculcural
Industries

541. SHRI P UPENDRA; Will the
Mipister of AGRICULTURE pe pleas.
ed to state:

(a) whether the Kigsap Coordina-
tion Committee has demanded aboli-
tion of all licencing pequirements for
agricultural industries and all restric-
tiops, including quotas and canalisa-
tions, on agricultural exportg; and

(b) if so, what steps Goverr{;nent
are taking to meet the demards of
the farmers?

THE MINISTER OF STATE IN
THE MINISTRY OF NON-CONVEN-
TIONAL ENERGY SOURCES WITH
ADDITIONAL CHARGE OF THE
M!NISTER OF STATE IN THE

MINISTRY OF AGRICULTURE
(SHRI S  KRISHNA KUMAR):
(a) No, Sir.

(b) The Governmept have taken a
number of steps for abolition of 1i.
cencing requirements and rationaliga-
tion of export procedures, The re-
cent amepdments to the trade policy
(1992—97) announced on 31-3-1993
haye further liberalised trade poli-
cies pertaining to agricultural ex-
ports.

Plan strategy for Agriculture

542, SHRIMATI KAMI.A SINHA:
Will the Minister of AGRICULTURE
be pleaged to state:

(e) whethey the plan strategy for
agriculture ipclude that agriculture
scientists move nhearer to the far-
mers fields so that the reverse com-
munication from the land to lab be-
comes really effectives and emphasis
on water management; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF NON-CONVEN-
TIONAL ENERGY SOURCES WITH
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ADDITIONAL CHARGE OF THE
MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTURE
(SHRI S. KRISHNA KUMAR):
(a) apnd (b) Sir, Agricultural Scien-
tists are closely working with far-
mers by organising field demonstra-
tiong, training, field days and adap-
tive trials on various aspects of agri-
culture including water management.
Scieptific information thus generated
from the fields (land) are passed on
to the research laboratorieg (labs)
of State Agricultural Universities and
ICAR: Institutes as a feed back (re-
verse commupication). Progressive
farmerg are also invited to the umni.
versities|institutes to ipteract with
Scientists through lectures and semi-
nars. Thig also provide feed-back to
the researchers.

Stapvation conditions ip Orissa

“43. DR. BAPU KALDATE: Wwill
Minister of AGRICULTURE be
pleased to state:

‘a} whether Government have re-
viewed the implementation of the re-
medizl meagures taken both by the
Central and State Government agen-
cies with regard to the scarcity and
starvation conditions in the districts
of Kalahandi, Bolangiy, Phulbani and
Koraput in Orissa;

b)Y if so, what are the details
thereof stating the reasons for the
unsatisfactory progress, if any, n
carrying out the relief programme;
and

(c) the stepg taken by Governmeni
in this direction?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ARVIND NETAM): (a)
to (¢) The implementation of various
drought relief measures is being re-
viewed continuously by the Central
and State Government of Orissa with
regard to drought conditions prevail.
ing in the State, particularly in the
districts of Kalahandi, Bolapgir and



